GOVERNMENT OF ASSAM
JUDICIAL DEPARTMENT :: JUDICIAL BRANCH

ORDERS BY THE GOVERNOR

NOTIFICATION

o

Dwed Dispue the 30% September. 2019

No. JDJ.11016/229/2018-ESTE-JUDI-Judicial/d: On being pwamoted and recommended by the
Flon'ble Guuhati High Court as communicated by the Registraui Vigilunce ), CGavhati High Court
vide letter no. HC. VI-1747201432577A dated 11:00 2019, the Governor of Assam is pleased tn
appoint the following officers in Grade-l of Assam Jwdicial Service with effect from the date of
Laking over charge.

toSmrl. Mridu Chanda Bordoled. Secretary. District Legal Service Authorits. Sonitpur. Tezpur
= st Rafique Ahimed Tapadar, Chiet Judicial Muag:strate, Bamrup. Amingacn

L)

af )

(S K. sharnu);
L.R.-cum-Commissioner & Scereary 1o the Govt, of Assam.
Judiciai Deparunent

Yiemo No. JRETTO16:2292018-LSTT-JUDI-Judicialid- A Dated Dispur the 30% September.2016
Copy for inlormauen and necessary action:

I The Registrar General. Gauhati High Couwrt. Gawahai:
A The Registrar (Vigitanoet Gauhati High Cowrt. Guwai.ti-1 witih reference 10 his letter

ne. HOOVEH-T7420140 3237°A dated 11709 2019

3. The 8.0 (o Chief Secrcatary, Assam, Tispur. {rewahat-6

4. .S, to the Hon'ble Minister. Law Assam for kind appracsal of tae Hon ble Minister,
Law Assam.

5.5mu. Mndu Chanda Berdoloi, Secretary, District Legai Service Authority. Sonitpur,
Tezpur -

6. Shri. Rafique Ahmed lapadar. Chief Judicial Magistrate. Kumrup, Amingaen

7. The Director. Assam Govi. Press. Bumunimaidam. G ahati-27 with a request to
publish the same i the Assam Gazeite,

3s Order etc.
i ‘ _t.ﬁl,":‘ {'\
o
Deputy LLR. & Deputs ‘ncui‘/ct.:i'z} 10 the Gt of Assam
fb&i\ Judicial Department
u



